Prl. Judge Family Court
Sri. D.T.Puttarangaswamy(Incharge)
PRL. FAMILY COURT
Cause List Date: 10-12-2020

Sr. No. Case Number

Timing/Next Date Party Name

Advocate

10

Crl.Misc. 134/2015
(NOTICE)
IA/1/2015

Crl.Misc. 120/2016
(Balance)

Crl.Misc. 3/2020
(NOTICE)

Crl.Misc. 87/2020
(Appearance of
Respondant)
1A/2/2020

Crl.Misc. 111/2020
(NOTICE)
[A/2/2020

Crl.Misc. 114/2020
(Steps)

Crl.Misc. 137/2020
(NOTICE)

Crl.Misc. 202/2019
(Further Evidence)
IA/1/2019
1A/2/2019

Crl.Misc. 9/2020
(ARGUMENTYS)

Crl.Misc. 126/2020
(ORDERS)
IA/2/2020

02.45 PM to 05.45PM

Ghouse Bi
Vs
Syed Peer

M.S . Jyothi alias Kavya

Vs

C.Thimmaraju alias Rahul
Gowda

Taseena Banu @ Taseena
Vs
Affizulla

Ramyashree A.N.
Vs
Siddaraju.A.N.

Dr. D.M. Kusuma
Vs

Dr. C.V. Kumar
K.M. Sudha

Vs

T. Gangadhar
Chikkamma

Vs

Deenkumar

11.00 AM to 02.00PM

Parveen Khanum
Vs
Mehaboob Khan

Hemalatha.H.L
Vs
Vijayakumar

T.H. Bhagyashree (Ampu)
Vs
T.M. Munesh

D.Prabhakara

Hanumantharayappa

Sunitha B.K.

K.Maruthi

H.V. Ranganatha
Reddy

Ramesha S

B.S. Yogeesh

Ramesh

Navya.B

Ramesha S
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Prl. Judge Family Court

Sri. D.T.Puttarangaswamy(Incharge)

PRL. FAMILY COURT

Cause List Date: 10-12-2020

Sr. No. Case Number Timing/Next Date Party Name Advocate
02.45 PM to 05.45PM
1 M.C. 27/2020 T.U.Rakesh S.R.Prakash
(Settlement) Vs
K.S.Chaitra
2 M.C. 29/2020 S.Paramesh K.V.Srinivasa
(Conciliation) Vs naidu
K.Pushpalatha alias Kalamma
3  EX4/2020 Swager Ahamed K.F. Inayathulla
(NOTICE) Vs Shariff
Nafeesa Begum
4  EX5/2020 Mohammed Afrulla H.S. Sheshadri
(NOTICE) Vs
Asma Kousar
5 M.C.47/2020 F.Thomas Robert N.Basavaraj
(NOTICE) Vs
Arokaia Mary Shanthi.]
6  M.C.101/2020 V.Vijaykumar V.R.Venkateshappa
(Conciliation) Vs
Hemalatha H.L.
7  M.C. 131/2020 Mahesh H.P.Nataraj
(NOTICE) Vs
Ranjitha
8  M.C. 145/2020 K.T. Chandrakala R.K. Radhakrishna
(FIRST HEARING) Vs
IA/1/2020 Nil
9 M.C. 147/2020 Hemanth Kumar M.S. Rajkumar
(NOTICE) Vs
Sushma Aliyas Lakshmi
10 M.C. 159/2020 Nagaraju.A.R. Bendre Kumar
(FIRST HEARING) Vs
Nil
11 M.C. 163/2020 N.M. Suchithra N.H. Gangadhara
(FIRST HEARING) Vs Nayak
Nil
12 M.C. 175/2020 H.S. Swamy @ Chetan.H.S. T.N.Gururaja
(Objection) Vs
Divya.D.
13 M.C. 193/2020 N.Ravi @ Manu B.S. Doreswamy
(APPEARANCE OF Vs
PARTY) Nil
11.00 AM to 02.00PM
14 M.C. 490/2013 G.Manjunath G.Manjunath

(Evidence)

Vs
R.Mahalakshmi
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Prl. Judge Family Court
Sri. D.T.Puttarangaswamy(Incharge)

PRL. FAMILY COURT

Cause List Date: 10-12-2020

Sr. No. Case Number

Timing/Next Date Party Name

Advocate

15

16

17

18

0.S. 7/2019
(Evidence)
1A/1/2019
1A/2/2019

G and WC 3/2018
(ARGUMENTYS)

M.C. 217/2018
(ARGUMENTYS)

M.C. 213/2019
(Cross Examination of
Petitioner)

Renukamma

Vs
Lokesh

H.P.Mahalingappa

Sandeep Shreedharan Nambiar ].A.Jayawant

Vs

P.V.Sopna Puthiya Veetil

Sandeep Shreedharan Nambiar ].A.Jayawant

Vs

P.V.Sopna Puthiya Veetil
Gangadharaiah

Vs

Jyothi @ Deepa

S.Ramesh
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Prl. Judge Family Court
Sri. D.T.Puttarangaswamy
I Addl.Family Court
Cause List Date: 10-12-2020

Sr. No. Case Number Timing/Next Date Party Name Advocate

02.45 PM to 05.45PM

1 Crl.Misc. 26/2017 P.V.Sopna Puthiya Veetil E.Hanumantharayappa
(Objection) Vs
Sandeep Shreedaran Nambiar
2 Crl.Misc. 155/2018 Reshma V.R.Venkateshappa
(NOTICE) Vs
[A/1/2018 Hamid Khan
3  Crl.Misc. 276/2019 Gangadevi H.S. Bhasmangi
(NOTICE) Vs Rudraiah
1A/1/2019 Hemanthakumar
4  Crl.Misc. 280/2019 Suma K.N @ Savitha B.S. Doreswamy
(NOTICE) Vs
1A/1/2019 Pradeep M.R.
5  Crl.Misc. 310/2019 Asma Begum B.S.Doreswamy
(Steps) Vs
Mohammad Peer
6  Crl.Misc. 5/2020 B.K.Sunanda Mahesh T P
(NOTICE) Vs
[A/1/2020 B.S.Murthy
7  Crl.Misc. 49/2020 Chethana.V P.R.Harish
(Objection) Vs
IA/2/2020 Naveen Raj.K
8  Crl.Misc. 133/2020 Tejaswini @ K. Tanuja L. Shanmukha
(NOTICE) Vs
Chethan G.S.
11.00 AM to 02.00PM
9 Crl.Misc. 208/2019 Tabassum Kouseer @ Mama B.G. Satish
(Evidence) Jigne
Vs
Mahaboob Pasha
10  Crl.Misc. 220/2019 K.B.Shanthakumari @ G.H.Rajashekaraiah
(Evidence) K.B.Shanthamma
1A/2/2019 Vs
Siddalingaiah.M.G
11 Crl.Misc. 307/2019 T.P.Sahana B.R.Devaraju
(Evidence) Vs
1A/2/2019 Yadhu N. Ramu
12 Crl.Misc. 107/2018 Kavya.S N.Basavaraju
(APPEARANCE OF Vs
PARTY) Satish.R.T.
1A/2/2018
13 Crl.Misc. 180/2018 Mohankumari.M.M L.Narasimha Murthy
(ORDERS) Vs
Nagesh Kumar.R
14  Crl.Misc. 198/2018 Soundarya N. Basavaraj
(Cross Examination of Vs
Respondent) Sukumar T.R.
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Prl. Judge Family Court
Sri. D.T.Puttarangaswamy
I Addl.Family Court
Cause List Date: 10-12-2020

Sr. No. Case Number

Timing/Next Date Party Name

Advocate

15

16

17

18

19

Crl.Misc. 165/2019
(ARGUMENTYS)
1A/2/2019

Crl.Misc. 199/2019
(ARGUMENTS)

Crl.Misc. 14/2020
(Cross Examination of
Petitioner)

1A/2/2020

Crl.Misc. 92/2020
(HEARING)
IA/2/2020

Crl.Misc. 94/2020
(HEARING)
IA/2/2020

Smt Jyothi @ Deepu
Vs
Gangadharaiah

Manjula S
Vs
Ranganath R
Lavanya.U.T.
Vs

Govindaraju Alias Chidambara

Geetha N.V.

Vs

[langovan S
K.S.Shilpa (Harshitha)
Vs

Chethan.K.M

B.S.Doreswamy

R. Thippeswamy

H.V.Ranganatha
Reddy

Shivashankar B.G.

T.H.Lokesh
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Prl. Judge Family Court
Sri. D.T.Puttarangaswamy
I Addl.Family Court
Cause List Date: 10-12-2020

Sr. No. Case Number Timing/Next Date Party Name Advocate

02.45 PM to 05.45PM

1 EX 6/2019 Prema E.Hanumantharayappa
(Payment) Vs
H.K.Manjunatha
2 EX19/2019 Puneeth R Ajay T.N
(HEARING) Vs
Suchithra R
3  Misc 3/2020 Chitra.D M.N.Madhusudhan
(NOTICE) Vs
1A/2/2020 Nandish Kumar.G.S.
4  M.C. 130/2020 T.M.Ramya K.Nethravathi
(NOTICE) Vs
H.Jagadeesh
5 M.C. 132/2020 Girish.G.L. K.H.Govindaraju
(NOTICE) Vs
Lavanya.S.M.
6 M.C.150/2020 Suhas M.S. G.H. Ravi
(Conciliation) Vs
K.P. Priyadarshini
7  M.C. 160/2020 Shobha.]. Girish
(FIRST HEARING) Vs
Nil
8 M.C.174/2020 Suma.S. Thippeswamy.V.H.
(Conciliation) Vs
Nil
9 M.C. 184/2020 Mahesha T S.C. Vijaya
(APPEARANCE OF Vs
PARTY) Nil
10  M.C. 192/2020 H.V. Panduranga K.S. Jagannatha
(Ohjection) Vs
J.C. Revathi
11 M.C. 212/2020 K.R. Rajashekhar C.S.Krishnappa
(APPEARANCE OF Vs
PARTY) Nil
12 M.C. 214/2020 H.K. Kavitha B.S. Doreswamy
(FIRST HEARING) Vs
IA/3/2020 Nil
11.00 AM to 02.00PM
13 M.C. 153/2019 B.S.Vasanthakumara Ramesha.S
(Evidence) Vs
IA/1/2019 Smt B.S.Kanaka
1A/2/2019
14 M.C. 198/2019 Govindaraju @ Raju Eranna.D.M
(Evidence) Vs
1A/1/2019 Smt Sunanda.S
15 M.C. 279/2019 Harish.H.P B.A.Gururaja
(Evidence) Vs

K.N.Bindu Sri
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Prl. Judge Family Court
Sri. D.T.Puttarangaswamy
I Addl.Family Court
Cause List Date: 10-12-2020

Sr. No. Case Number

Timing/Next Date Party Name

Advocate

16

17

18

19

20

21

22

23

24

Misc 2/2020
(Evidence)
1A/2/2020
M.C. 74/2020
(Evidence)

M.C. 249/2019
(ARGUMENTYS)

M.C. 269/2019
(Ohjection)

M.C. 271/2019
(Cross Examination of
Petitioner)

M.C. 287/2019
(ARGUMENTYS)

M.C. 300/2019
(Cross Examination of
Petitioner)

M.C. 59/2020
(Cross Examination of
Petitioner)

M.C. 202/2020
(ARGUMENTYS)
IA/2/2020

Suchithra.R
Vs
Puneetha.R

Bhavya.T.C.
Vs

Nil

Chethana V
Vs

Naveen Raj K

B.R.Siddeswara
Vs
Vimala.D.N

H.K. Manjunath
Vs
Prema

Devaraju K.S.
Vs
Shalini M

Ushadevi M
Vs

Dinesh
Sathish.R.T
Vs

Kavya
Shilpa E

Vs

Manu

M.S.Harishbabu

D.P.Kiran Kumar

P.R. Harish

Raj Kumar

C.N. Hanumantharaju

Thu. Pu. Mahesh

Yasmeen S

B.N.Thippeswamy

K.C. Rajanna
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